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flAJLvvA Y E m p l o y e e s

*1312. Th. Jugal Kisliore Sinha:
Will the Minister of Railways be 
pleased to state:

(a) the number of surplus staff of 
Pandu region on the North Eastern 
Railway that has been absorbed and 
that still remains to be absorbed; and

(b) by what time Government 
expect that the staff will be com­
pletely absorbed?

The Deputy Minister of Railwaŷ  
and Transport (Shrl Alagesan): ( 4)
and (b). Out of about 060 staff of the 
ei-Assam Railway rendered surplus at 
Pandu, on’ the Integration of the e x -  
A s s a m  Railway into the North Eastern 
Railway Zone, 400 have been absorb­
ed in the expanded cadres of the North 
Eastern Railway offices in Calcutta and 
the balance have been absorbed else­
where.

R a i l w a y  E m p l o y e e s

T r a n s p o r t  S t u d y  G r o u p

*1316. Shrl Ibrahim: Will the
Minister of Transport be pleased to 
refer to the reply given to Starred 
Question No. 1087 on the 17th 
September, 1954 and state:

(a) whether the 
(Transport Planning) 
mitted its report;

Study Group 
has since sub-

(b) if so, what are its main recom­
mendations;

(c) which of them have been 
accepted and implemented so far; and

(d) the total expenditure incurred 
on this Study Group?

The Deputy Minister of Railways 
and Transport (Shrl Aiagesan): (a)
No, Sir.

(b) and (c). Do not arise.
(d) Rs. 59,800.

C a t e r in g  o n  R a i l w a y s  

n317. Ch. Raghubir Singh: Will tho 
Minister of Railways be pleased to
stale:

•1315. Shri U. M. Trivedi; Will the 
Minister of Railways be pleased to 
state:

<a) the number of employees dis­
missed from Railway service during 
1952—54 on account of their taking 
part in cultural activities;

(b) whether any Railway employee 
has been removed from service during 
the years 1952—54 for actively help­
ing :any political organisation; and

( q ) if so. how many?

The Deputy Minister of Railways 
and Transport (Sliri Alagwui): fa;
Nil.

(b) Yes.

(c) Four.

(a) whether it is a fact that Go-/- 
ernment propose to follow the policy 
of not granting a l&rge number of 
catering contracts to one contractoi; 
and

(b) if so, the steps taken so f^r to 
implement this policy?

The Deputy Minister of R.ailw:<ir3 
and Trannport (Shrl Aiagesan): (a)
Yes.-

(b) This policy will be followed 
while granting or renewing coniracts 
in future.

S u g a r  F a c t o r y  a t  C h it t o o r

*1320. Shri R. N. Singh: Will the
Minister of Food and. Agriculture be
pleased to state:

(a) whether it is a fact that there 
is a proposal to establish a 9u^ar 
factory at Chittoor;

(b) whether any representation for 
the establishment of a factory has been




